Annexure-1

Name of the corporate debtor: Chiniwalas Pvt Ltd; Date of commencement of CIRP: 25.08.2026 and order received/communicated on 26.08.2026 ; List of creditors as on: 17.09.2026

List of secured fi

ial creditors

bel

&

ing to any class of creditors (Amount in )

Details of claim received

Details of claim admitted

Al t of tual . . .
SL Name of Amount of Amount covered . . . Amount of dlrlr:;urtlh; :lzy tr)ne uS:? Amount of claim | Amount of claim | Remarks, if
No. creditor | Date of Amount claimed claim Nature of claim by security Amount covered | - Whether % of voting share in contingent claim ? Y not admitted | under verification any
receipt admitted interest by guarantee related party? CoC off
NIL
Annexure-2
Name of the corporate debtor: Chiniwalas Pvt Ltd ; Date of commencement of CIRP: 25.08.2026 order received/communicated on 26.08.2026 ; List of creditors as on: 17.09.2026
List of unsecured financial creditors belonging to any class of creditors (Amount in )
Details of claim Details of claim admitted
SL Name of Wheth A:(:E(t)il:lnrlegf ﬁl;zu?;;fri:y E; uslz;il Amount of claim not | Amount of claim Remarks. if an
No. creditor Date of Amount Amount of claim . Amount covered e of of voting share in 8 ? Y admitted under verification ’ Y
R . . Nature of claim related claim off
receipt claimed admitted by guarantee 7 CoC
party?

NIL




